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Title: Discussion on points arsing out of the answer given by the Minister of Consumer Affairs, Food and Public
Distribution on 7 April, 2003 to in reply to Starred Question No. 242 regarding withdrawal of FCI from procurement
of food grains.

SHRI K. YERRANNAIDU (SRIKAKULAM): Sir, regarding procurement of paddy and rice ...(Interruptions)
MR. SPEAKER: We will have to complete this discussion in half-an-hour.

SHRI K. YERRANNAIDU : Sir, regarding procurement of paddy and rice, the Government of India has decided to
procure 35 lakh tonnes from Andhra Pradesh this year. So far, they have procured only 18 lakh tonnes of rice due
to the drought situation prevailing in Andhra Pradesh.

Last year, when the Government of India fixed the Minimum Support Price, we requested it to increase the price.
Then, the Government of India, in the name of special drought relief have given Rs. 20, in addition to the Minimum
Support Price. Now, the farming community and even the millers in Andhra Pradesh have requested the
Government of India that instead of 50 per cent procurement of paddy, it should procure 75 per cent of paddy.
Recently, after the requests made by various States, like Punjab, Haryana, Orissa, Chandigarh, Delhi and Uttar
Pradesh, the Government of India have already permitted them to increase the procurement up to 75 per cent in the
above States.

I would like to impress upon the Government of India to increase the procurement up to 75 per cent in respect of
Andhra Pradesh also so that the farmers can get the Minimum Support Price. The Chief Minister of Andhra Pradesh
has also written a letter on 30.04.2003 regarding this increase in procurement, that is, from 50 per cent to 75 per
cent. Last year, to provide Minimum Support Price to each and every farmer, the Government of Andhra Pradesh
strictly implemented these things and the millers have purchased a lot of paddy, which is now being stored in the
mills, and the farmers also have a lot of paddy crop. The FCI has not been procuring from them and, that is why, the
farmers are not getting the Minimum Support Price.

Due to the prevailing drought conditions, | am requesting the Government of India to give directions to the FCl to
procure 30 lakh tonnes of rice and also increase the procurement of par-boiled rice from five million tonnes to seven
million tonnes. Only then, the farmers will get the Minimum Support Price. On one side, we are facing drought. You
are sending three lakh million tonnes of rice from Punjab and Haryana to Andhra Pradesh, but due to rakes
problem, we are not getting that rice properly. That is why, the price of rice is increasing alarmingly. In this situation,
you have to allow the farmers in Andhra Pradesh to give more rice for procurement. Only then, Andhra Pradesh
would get the rice and the rakes™ problem also would be solved.

The third request, which | have raised in the morning, is that in addition to the Minimum Support Price, Rs. 20
should be given exira as a special drought relief to the farming community. You have given this from the 'Drought
Cess' to the wheat-producing farmers in Haryana and Punjab.

The same facility has not been extended to the paddy farmers. So, | request the hon. Minister to give Special
Drought Relief of Rs.20 to the farmers for the rabi crop also.
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SHRI E.M. SUDARSANA NATCHIAPPAN (SIVAGANGA): Sir, in the CAG Report No.3 of 2002, it was stated that:

"Unproductive expenditure/investments amounting to Rs.341.44 crore attributable to construction of
excess dwelling units, non-recovery of inter-corporate deposits, investments in joint ventures, pay and
allowances of idle labour, injudicious import of components, procurement of equipment, etc., were noticed
in 38 cases."



Has any action been taken by the Government so far in this regard? If so, what is the stage of that action? Is the
Central Government going to revise the policy of procurement through FCI? All the State Governments, whether run
by BJP or other parties, are opposing the decentralisation. They want the procurement to be done by the FCI.
Otherwise, some subsidy should be given to the State Governments. What is the policy of the Government?

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Sir, it was assuring to learn that the Government does not
propose to withdraw FCI from the procurement process. Therefore, our next anxiety obviously was the abnormal
increase in what you call the economic cost of the wheat which is ultimately released for distribution under the PDS.
It was in answer to one of the Questions today that we found that the price is raised abnormally - firstly the
procurement cost and then the distribution cost. We would like to know from the hon. Minister as to what steps he
proposes to take because | find storage charges twice, interest twice and cartage twice. How can you curtail this
and ensure that the FCl remains in the field, works efficiently and the foodgrains of good quality are made available
to the people at affordable costs?

SHRI BIKRAM KESHARI DEO (KALAHANDI): Mr. Speaker, during the year 2002-2003, procurement of paddy was
supposed to be done by the FCI in the KBK Districts and additional six Districts of Western Orissa. However, | am
sorry to state that not a single grain was procured by the FCI. The reason they gave for non-procurement was that
the paddy was not of FAQ quality. If that is the case, how is it that for 50 years after Independence, all the farmers
have been able to sell their paddy and the grain was FAQ to the miller agents and to rice mill owners? What was
the reason for not procuring a single grain of paddy last year in the Districts of Orissa?
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MR. SPEAKER: Now, Shri N. Janardhana Reddy.

Though their names are not there in the notice of this Half-an-Hour Discussion, | have permitted them to ask one
small question each, as a special case.

SHRI N. JANARDHANA REDDY (NARASARAOPET): Sir, the question asked specifically on the 7" March 2003
was that whether the Government is considering the supply of foodgrains to the deficit States like Kerala.

Those days, Pandit Nehru had established the FCI. But it is only recently, after this Government took over, that they
are wanting to do away with the FCI. So, | would like to know specifically whether the Government is thinking to
continue with the FCI, MSP and the procurement system that are available in the country to help the farmers.
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SHRI A.C. JOS (TRICHUR): FCl is the problem. We want to know about it.
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SHRI K. YERRANNAIDU : Sir, there are 2-3 issues. The Chairman of the Task Force is also present here.

Last year, due to drought, an amount of Rs.20 as special drought cess was given to each of the wheat and paddy
farmers. For the Rabi season, the same facility is extended to wheat farmers, but not to the paddy farmers, whereas
the drought is still continuing. That is why, the Task Force is sanctioning rice and wheat to some States by way of
Food for Work scheme and other schemes. Why have they not extended this facility to paddy farmers and why have
they not given Rs.20 as special drought cess to each of them? If this continues, the farmers will not get the
Minimum Support Price.

Secondly, based on Andhra Pradesh Levy Order 1985, FCl was procuring paddy and rice on the basis of 50:50.
There is no demand outside. The Government of Andhra Pradesh has requested them, due to the prevailing
circumstances, to increase this 50 per cent to 75 per cent so that it is on par with other States like Haryana, Punjab,
Chattisgarh, etc. At the request of the respective Governments, they have extended this up to 75 per cent.

If they accede to our request, the FCI will also save some money. We are getting rice from Punjab and Haryana;
every month we are getting about three lakh tonnes. There is a problem of getting rakes also. We are not getting
sufficient rice. The FCI can procure up to 75 per cent; they are procuring for PDS, for social welfare schemes like
Antyodaya, Annapooma, etc. They could get rice from Andhra Pradesh itself; and they need not send rice from
north to south; by this way, transportation charges will also be less. | want clarification on these issues.
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